8s Written Answers

supplies of defence equipment to
India during the recent Inda-Pakistan
conflict have since resumed those
supplies?

THE MINISTER OF DEFENCE
{SHRI Y. B. CHAVAN): It 1s not
in the public interest to give mforma-
tion on the subject.

APPLICATION FORMS FOR N.D A.

*12. SHRIMATI SHAKUNTALA
PARANJPYE: Will the Minister of
DEFENCE be pleased to stale whe-
ther it is a fact that the forms of
application for admission to the Na-
tional Defence Academy are not
available at the different recruiting
centres?

THE MINISTER OF DEFENCE
(SHR! Y. B. CHAVAN): Yes, Sir;
but they are available from the
Union Public Service Commission on
payment of Re. 1 per form as here-
tofore.

ANTI-FREEZE COOLANT FOR RADIATORS

*15. SHRI R. K. BHUWALKA: Will
the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that the
Defence Research Laboratory (Mate-
rials), Kanpur, has evolved an anti-
freeze coolant for use in automobile
radiators on high altitudes; and

(b) if so, what are the details

thereof?

TYE MINISTER OF DEFENCE
PRODUCTION IN THE MINISTRY
OF DEFENCE (SHRI A. M. THO-
MAS): (a) Yes, Sir.

(b) This indigenous anti-freeze
coolant has been found satisfactory,
both in laboratory tests and in field
trials at high altitudes and hus been
accepted for Service use. This will
save foreign exchange up to about
Rse. @ lakhs per year.

[ RAJYA SABHA]
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PAKISTANI INFILTRATORS 1IN JAMMU

AND KASHMIR STATE

[ SHRI RAMGOPAL
7 ﬁj GUPTA:
’ SHRIMATI SARLA
| BHADAURIA:

Will the Minister of DEFENCE Dbe
pleased to state:

(a) whether all the infiltrators sent
by Pakistan into Jammu and Kash-
mir and other border districts have
since been captured, killed or driven
out; and

(b) what is the number of those in-
filtrators who have either been cap-
tured or Kkilled since the cease-fire
came into force?

THE MINISTER OF DEFENCE
(SHRI Y. B. CHAVAN): (a) No,
Sir. A very large number of infil-
trators have been killed in aclion, a
large number have expatrialed and
several have been captured. How-
ever, odd infiltrators are still being
discovered.

(b) It is not in public interest to
disclose this information.

Guarp oF HONOUR By N.C.C.

*24. SHRI R. S. KHANDEKAR:
Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that the
names of the heads of the educational
institutions in the country are not
included in the list of thosz to whom
NCC can provide guard of honour on
appropriate occasions; and

(b) if so, what are
therefor?

the reasons

THE MINISTER OF DEFENCE
(SHRI Y. B. CHAVAN): (a) The
Chancellor of a University, and when
attending as Chief Guests, the Pro-
Chancellor and the Vice-Chancellor
of a University, are provided guards
of honour on appropriate occasions.



